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Jhansi

Uttar Pradesh

ceolab@uppcb.in

0522-2720832

31.03.2021

Action Point Code Sector Total Number of 
Actions

Number of 
Actions 
Completed

Number of 
Actions Under 
Porgress

CB CAPACITY BUILDING, MONITORING 

NETWORK AND SOURCE 
APPORTIONMENT

8 4 4

PO PUBLIC OUTREACH 5 5 0

RD/ C&D ROAD DUST AND CONTRUCTION & 
DEMOLITION 

20 16 4

VE VEHICLES 19 9 10

IP INDUSTRIES 10 9 1

BB/DF WASTE AND BIOMASS- DUMPING AND 
BURNING

15 13 2

AQ AIR QUALITY DATA 9 6 3

Basic Information 

Chief Environmental Officer (Laboratory)

Date till which progress is submitted

Name of Non Attainment City

State/ Union Territory

Name of Nodal Officer at PCB/ PCC

Email Id

Contact  Number

1

mailto:ceolab@uppcb.in


Action 
Point 
Code

Action Point Present Status Target Target 
Date

Deviation 
from 
Approved 
Action 
Plan 
Target

Annual 
Target

Field 
type

Attachm
ent

Attachment 
Contents

Total 
Funds 
Allocated 

Funds released Funds 
Utilized

Additional 
Funds 
Required

CB1

CB1.1 CAAQMS 03 CAAQMS are required in Jhansi City 
as per CPCB norms. 

a) UPPCB requested to CPCB for 

integration and connectivity of 02 
CAAQMS installed in industrial units 
vide letter dated 08.12.2020 & 
03.03.2021 with requisite Informations 
in prescribed format. Connectivity yet to 
be awaited.
b) The request for relocation of 01 
CAAQMS proposed Under CPSU-CSR 
fund by CPCB in Lucknow city has been 
proposed for Jhansi vide dated 
22.12.2020. 

3 360 days 
(Dec-2020 
with 04 
months 

grace 
period due 
to COVID-
19 
pandemic 
situation)

Timeline 
shall be 
provided 
by CPCB

01 CAAQMS 
setup 

Number Yes Detailed 
Micro Plan for 
installation of 
CAAQMSs by 

UPPCB is 
attached. 
Annex-CB-1.

Not 
required, 
Since funds 
provided 

by CSR.

Not required Not 
required

Not 
required

CB1.2 Manual Stations Existing Infrstructure-                               2 

manual monitoring stations are already 
installed and functional at Veerangana 
Nagar and Manik Chowk .                      
Proposed Infrastructure-
01 station is proposed to be installed 

1 (as per 

CPCB norms)

Mar-21 No target 

date 
available in 
the City 
Action Plan 
as this is an 
additional 
action 
point.

1 Number __ Data is 

available on 
UPPCB 
website.  
http://www.u
ppcb.com/am
bient_quality.
htm

Rs. 8.96 lac 

/ year

Rs. 8.96 lac Rs. 8.96 

Lac/year

Rs. 25 Lac 

for 
installation 
of 3rd  
station

CB3

CB3.1 Emission Inventory

CB3.3 Source Apportionment Study

CB4

CB4.1 Training & skill development of 
public officals

Could not be organised due to COVID-19 
pandemic conditions. Will be organised 
in 2021-22 as per the Training Calender 
enclosed.

As per the 
Training 
Calender 
2021-22 
(copy 
enclosed)

As per the 
Training 
Calender 
2021-22 
(copy 
enclosed)

Yes As per the 
schedule 
mentioned in 
the Training 
Calender 
2021-22.

As per 
attachm
ent

Yes Training 
Calender 
2021-22. 
Annex-CB-3.

Demand 
Placed 
under 15th 
FC Funds

Nil Nil Rs. 67.63 
lacs

Training & Capacity Building

CAPACITY BUILDING, MONITORING NETWORK AND SOURCE APPORTIONMENT

SA/CC study based on available data 
shall be completed by June 2021 and 

comprehensive study shall be completed 
after 3 years from reciving of funds.

NoNoJun-21 for 
rapid study

Rapid SA/CC 
study

Study Detailed 
Micro Plan for 

EI & SA is 
attached. 
Annex-CB-2.

Yes Rs. 
371700/-

Rs. 6,19,500/- Rs. 
6,19,500/- 

(combined 
for rapid 

SA/CC 
study)

Rs. 80 Lac 
(for 

comprehen
sive SA/CC 

study)

Insatllation & Commissioning of Monitoring Stations

Assessment of sources

2



Action 
Point 

Code

Action Point Present Status Target Target 
Date

Deviation 
from 

Approved 
Action 
Plan 
Target

Annual 
Target

Field 
type

Attachm
ent

Attachment 
Contents

Total 
Funds 

Allocated 

Funds released Funds 
Utilized

Additional 
Funds 

Required

CB4.2 Infrastructure development 

(Laboratory/ AQM Cell

AQM cell in UPPCB HQ and Air Lab in 

UPPCB Jhansi HQ have already been 
established and are functional 

1 Lab  & 1 

AQMC

360 days 

(Dec-2020 
with 04 
months 
grace 
period due 
to COVID-
19 

pandemic 
situation)

No Completed Yes No Nil Not 

required

Not required Not 

required

Not 

required

CB4.4 Organization of meeting of District 
Environment Committee for 
sensitizing the Line Departments for 
advance preparedness of 
implementation of Action Plan and 
following action points 

District level committee under the 
Chairmanship of Mistrict Magistrate is 
functional and meetings are held on 
monthy basis for reviewing the 
inplementation of City Clean Air Action 
Plan. 
DEC meetings during the last quarter 
held on 31.10.2020 & 02.01.2021.

Monthly August, 
2020 
(Immediate
) &
October, 
2020 and 
thereafter 
regular 
monthly 
meetings

No 12 Number Yes All MoM are 
available on 
the portal 
(http://www.
upecp.in/Ho
meMeetingLis
t.aspx)

Not 
required

Not required Not 
required

Not 
required

CB5 Emergency Response System 1. GRAP is applicable in the city and 
monitoring is done on a regular basis by 
DEC. 
2. For the purpose of ERS to be 
developed by PCB, State Disaster 
Management Authority and 
Meteorological Department as per the 
order of Hon'ble NGT dated 20.11.2019, 
the disaster Management Authority has 
requested for development of a 
guideline by NDMA. The matter also 

reviewed by CS,GoUP and a letter has 
been sent to NDMA, CPCB and MoEF&CC 
for issuance of a guideline for 
development of ERS for severe levels of 
air pollution. The response of MoEF&CC, 
CPCB & NDMA is awaited.  

1. GRAP 
implementio
n    
 2. 
Development 
of ERS as per 
of order of 
Hon'ble NGT

1. Oct-19   
2.To be 
provided 
by NDMA, 
MoEF&CC 
& CPCB

1. No      
2.Yes as 
matter 
referred to 
NDMA, 
MoEF&CC 
& CPCB

1. GRAP 
implementio
n                2. 
Development 
of ERS as per 
of order of 
Hon'ble NGT

Number Yes 1. Grap 
Implementati
on report 
Annex-CB-4.

2. Letter 
dated 
22.12.2020 
written by the 
State to 
NDMA, CPCB 

& MoEF&CC. 
Annex-CB-5.

Not 
Needed

Not Needed Not 
Needed

Not 
required
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Action 

Point 

Code

Action Point Present Status Target Target 

Date

Deviatio

n from 

Approve

d Action 

Plan 

Target

Annual 

Target

Field 

type

Attachm

ent

Attachment 

Contents

Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additiona

l Funds 

Required

PO1

PO1.1 Daily Air Quality Public Information 

Dissemination System

Real time data on Air quality shall be 

available on Sameer App after CPCB 

connects the 02 industrial CAAQMSs to the 

Sameer App. Information as desired by 

CPCB has been provided by UPPCB. 

At present, monthly air quality data is being 

published on UPPCB's website

Regular 

activity

Regular 

activity

To be 

given by 

CPCB

Regular 

activity

Yes No Nil Not 

required

Not 

required

Not 

required

Not 

required

PO1.3 Issue public advisory for prevention and 

control of air pollution

AQI bulletin along with public advisory and 

action taken is published on UPPCB website 

during GRAP period. 10 bulletins were 

published during the last quarter (Jan-Mar 

2021)

10 15 days 

and 

thereaft

er as 

regular 

activity 

(15.9.19

)

No 20 Numbe

r

URL 10 Weekly 

bulletins 

(http://www.

uppcb.com/w

eekly-

aqi.htm)

Not 

required

Not 

required

Not 

required

Not 

required

PO1.4 Deeper public engagement and 

consultation (workshops/ programmes 

in schools/ colleges)

Public Awareness Activities could not be 

organised due to COVID-19 pandemic 

conditions. In 2021-22 Public Awareness 

Activities will be organised as per the 

Public Awareness Calender 2021-22.

As 

given in 

the 

Calende

r 

enclose

d.

As given 

in the 

Calende

r 

enclose

d.

Yes due 

to COVID-

19 

pandemic 

situation 

As given 

in the 

Calender 

enclosed.

Numbe

r

Yes Public 

Awareness 

Calender for 

Year 2021-22. 

Annex-PO-1.

Not 

required

Not 

required

Not 

required

Rs. 25 lacs

PO1.5 Launch mobile app to update public 

about status of air quality

Air quality data is being published on 

UPPCB's website on monthly basis. 

Regular 

activity

Regular 

activity

No Regular 

activity

Yes No Nil Not 

required

Not 

required

Not 

required

Not 

required

PO2

PO2.1 App Based System Swachh Vayu App has been developed by 

UPPCB and is operational since June 

2020.The status of disposal of complaints 

received in Swachh Vayu App as on 

01.01.2020

References received:00

Regular 

activity

Regular 

activity

No Complete Numbe

r

Yes As per detail 

given in 

present status

Not 

required

Not 

required

Not 

required

Not 

required

PUBLIC OUTREACH

Public Outreach

Public Greivance Redressal System
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Action 

point 

code

Action point Present Status Target Target Date Deviatio

n from 

Approve

d Action 

Plan 

Target

Annual 

Target

Field 

type

Attachm

ent

Attachment 

Contents

Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

RD1

RD1.1 Immediate lifting of solid waste generated 

from disilting and cleaning of municipal drains 

for its disposal

All Drain of Nagar Nigam Dumping Place panchwati 

& Mashiha Ganj

Regular 

Acivity

Regular Acivity No Regular 

Acivity

Number Yes List of drains 

Attached as             

Annex RD-1 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

RD1.2 Maintain potholes free roads In Jhansi Nagar Nigam, there exists a network of 53 

Km road length. Work is under progress for potholes 

free roads in a total length of 6.5 Km Work Complete 

6.5 KM 90 days & as 

regular activity 

afterwards.

No Completed Number Yes List of road 

Attached as             

Annex RD-2

Rs. 1.1 Cr Rs. 1.1 Cr Rs. 1.1 Cr Not 

Required 

26 MLD STP Laxmi Tal, Jhansi is ready for trial of 

commissioning. The STP will be operated and 

maintained by Jal Nigam Jhansi. It is proposed to use 

the treated effluent for watering of plants in Naryan 

Bagh and for dust suppression purpose. 

Currently manual cleaning is undertaken by Nagar 

Nigam ina total distance of 6 Km of Narayan Bagh 

Road (Shivaji Nagar To Badagoan Gate) & Adjesent 

Roads

6 Km 90 days (Dec 

2019)

No Regular 

Acivity

Text Yes As given in present 

status 

Rs. 0.5 Cr Rs. 0.5 Cr Rs. 0.4 Cr Not 

Required 

A 23 MLD Capacity STP Plant is Run by Jal Nigam Out 

4 MLD is Retured back to Laxmi Tal & Can be used 

For Cleaning of Road

Regular

4.0 MLD

From 

15th October, 

2020

No Regular 

Acivity

Yes Yes As given in present 

status 

0.50 Cr. 0.50 Cr. 2.0 MLD Not 

Required 

RD1.4 Black-topping of unpaved road Blacktopping has been done on a total road distance 

of 9.1 Km against the total target of 12 Km

12 Km 180 Days (June-

2020 including the 

grace period of 

COVID-19 

pandemic 

situation)

Jun-21 ongoing Number Yes List of road 

Attached as             

Annex RD-3

Rs. 40 Cr Rs. 40 Cr Rs. 31 Cr Not 

Required 

RD1.6 To take appropriate action to remove road 

dust/silt regularly by using mechanical 

sweepers

Mechanical sweeping is being done over a distance 

of 6 Km per day from Kanpur Baipass Tiraha to Elite 

Chauraha

6 Km/day 360 days (Dec-

2020 with 04 

months grace 

period due to 

COVID-19 

pandemic 

situation)

No Regular 

Acivity

Number Yes As given in present 

status 

Rs. 0.46 Cr Rs. 0.46 

Cr

Rs. 0.115 

Cr

Not 

Required 

RD1.7 End-to-end paving of the road Strengthening of pavements for 5.6 Km length has 

been completed

5.6 Km 180 Days (June-

2020 including the 

grace period of 

COVID-19 

pandemic 

situation)

 July 2021 completed Text Yes List of road 

Attached as             

Annex RD-4

Rs. 5 Cr Rs. 5 Cr Rs. 5 Cr Not 

Required 

RD1.9 Introduce water fountain at major traffic 

intersection

10 nos. of fountains are successfully in operation in 3 

parks and two road junctions. 2 nos. of fountain are 

proposed out of which 1 has been installed at Inside 

Raghunath Rao Park

2 90 days (Dec 

2019)

Within 

one year 

after 

approval 

of budget

ongoing Number Yes As given in present 

status 

Rs. 16 Lac Rs. 16 Lac Rs. 8 Lac Not 

Required 

ROAD DUST AND CONTRUCTION & DEMOLITION 

Regular cleaning of street surfaces and 

spraying of water to suppress dust.

RD1.3

Road dust 

5



Action 

point 

code

Action point Present Status Target Target Date Deviatio

n from 

Approve

d Action 

Plan 

Target

Annual 

Target

Field 

type

Attachm

ent

Attachment 

Contents

Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

RD1.10 Widening of roads Widening and Strengthening of Roads - 08 Nos., 12 

Kms.

12 Km 360 days (Dec-

2020 with 04 

months grace 

period due to 

COVID-19 

pandemic 

situation)

Mar-22 ongoing Number Yes As given in present 

status 

No Fund 

Alllocated

No Fund 

Alllocated

No Fund 

Alllocated

No Fund 

Alllocated

RD1.11 Improvement of infrastructure for 

decongestion of road.

Nagar Nigam under Jhansi Smart City Project is 

already in the process of decongesting such roads on 

priority basis. Under Jhansi Smart City Project 

making of 9.8 Km smart road has been awarded and 

its work order is quick to successfully bidder.

9.8 KM Sep-22 06 

Months 

(Under 

Litigation

)

Under 

Litigation

Text Yes Under Litigation 92.98 Cr. Not 

released 

Not 

utilized 

Not 

Required 

RD1.15 Create Proper Pedestrian Infrastructure 0.5 Km of pedestrain  has been completed Infront of 

Medical College 

0.5 Km 180 Days (June-

2020 including the 

grace period of 

COVID-19 

pandemic 

situation)

 March 

2021

Completed Number Yes As given in present 

status 

0.5 Cr. 0.5 Cr. 0.5 Cr. Not 

Required 

RD1.16 All the canals/nullah's side roads should be 

brick lined. Proper plantation also carried out.

The length of canals in entire District Jhansi is 

1234.0 Km and CC lined canal Length is 171.0 Km.  

Irrigation department Jhansi has planted 22500 

trees at various places of irrigation canals area 

during the Year 2020.

The Total length of canals in district Jhansi 1234.150 

Km with total length of service road 967.510 Km out 

of total service road 136.266 Km is pucca road in 

urban area of distinct Jhansi canal length is 49.910 

Km with service road out of which 13.900 Km is 

pucca road. 

The length of 

canals in 

entire 

District 

Jhansi is 

1234.0 Km 

and CC lined 

canal Length 

is 171.0 Km.

360 days (Dec-

2020 with 04 

months grace 

period due to 

COVID-19 

pandemic 

situation)

No Completed Text Yes Details are attached 

as Annex- RD-5

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

RD2

RD2.2 Creation of green buffers along the traffic 

corridors and their maintenance

In the year 2020-21 72000 svlings were planted at 

Garighagaon Harsari, Unao Gate and Karari on 102 

Acre Land.                                                     Jhansi N.N has 

already  developed 15 Kms of green belt 

area.Development of 6.0 Kms of green belt is also 

completed. Kanpur By Pass to Sipri Bridge. 

1. 72000 

Plants 2. 

Green Belt 

21.0 Km 

360 days (Dec-

2020 with 04 

months grace 

period due to 

COVID-19 

pandemic 

situation)

No Completed Number Yes As given in present 

status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

RD2.3 Necessary changes in byelaws- Greening of 

open areas, gardens,commun ity places, 

schools and housing societies

148909 Plants planted upto 15 July 2020 by the 

different departments such as Nagar Nigam, JDA, 

Basic Education and Higher Education Department. 

Plantation is done on avilable vacant places on 

nubmer of plant basis.

148909 360 days (Dec-

2020 with 04 

months grace 

period due to 

COVID-19 

pandemic 

situation)

No Completed Number Yes Notiification of 

bylaws  Attached as 

Annex- RD-6

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

Creation of green cover
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Action 

point 

code

Action point Present Status Target Target Date Deviatio

n from 

Approve

d Action 

Plan 

Target

Annual 

Target

Field 

type

Attachm

ent

Attachment 

Contents

Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

RD2.5 Builders should leave 25%/33% area for 

green belt in residential colonies to be made 

mandatory.

JDA is ensuring green belt as per Building bylaws. 

UPPCB imposes the condition of ensuring plantation 

either on own premises or elsewhere for setting the 

carbon footprint.

Green belt in 

residential 

colonies

180 Days (June-

2020 including the 

grace period of 

COVID-19 

pandemic 

situation)

No Regular 

activity

Text Yes Notiification of 

bylaws  Attached as 

Annex- RD-6

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

RD2.7 Implementation of maintaining at least 33% 

forest cover area in the city in master plan.

Jhansi city is already covered under Amrut Yojana. 

Under this development of 7 nos. of Park is under 

process. Jhansi N.N has already developed 15 km of 

green belt area. Plantation of 72000 trees is 

completed for this financial year by Nagar Nigam 

2020-2021

JDA has planted 11400 trees in the month of July 

2020 within master plan area of Jhansi at present 

construction activities are going slowly here and 

there due to covid 19

83400 360 days (Dec-

2020 with 04 

months grace 

period due to 

COVID-19 

pandemic 

situation)

No Completed Number Yes As given in present 

status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

C&D1

C&D1.1 Ensure transportation of construction 

materials in covered vehicles

Concerned officials are keeping regular vigil  on the 

movement of trucks carrying construction materials

Challans/ Penalty imposed = 00

 Regular 

activity

15 days, and 

thereafter, 

continue as 

regular activity

No  Regular 

activity

Number No Nil Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

C&D1.2 Strict enforcement of CPCB guidelines for 

construction (use of green screens, side 

covering of digging sites, etc.)

1.	UPPCB has launched dustapp 

www.upecp.in/dustapp for the purpose of dust 

control self audit and a public notice was issued u/s 

31A of Air act in the newspaper dated 23.09.2020 

and through e-advertisement for the same

2.	The app is functional since October 2020 and 01 

construction projects have submitted online self 

dust control audit assessment online. 

3.UPPCB has also initiative for installation of PTZ 

cameras at all the major construction sites with open 

access to the UPPCB server. 

 Regular 

activity

15 days & 

thereafter as 

regular activity

No  Regular 

activity

Text Yes Detail of 

Construction Site 

attached as Annex- 

C&D-1

NA NA NA NA 

C&D1.4 Covering of construction site. N.N. Jhansi makes aware the construction agencies 

for covering the construction areas to avoid 

dispersion of particulate matter. It is a strict order by 

N.N. for all engineers to monitor uncovered 

construction sites. If find uncovered, Impose Heavy 

Penalty under NGT directions and C&D waste 

Management Rules 2016 but presently no defaulters 

has been found. 

 Regular 

activity

15 days, and 

thereafter, 

continue as 

regular activity

No  Regular 

activity

Number Yes Detail of 

Construction Site 

attached as Annex- 

C&D-2

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

C&D1.8 Enforcement of Construction and Demolition 

Waste Rules

According to Construction & Demolition Rules 2016, 

N.N. Jhansi has identified a land for processing of 

C&D waste. Transportation charges and penalty for 

illegal dumping are flourished in public domain. 

Scientific disposal of C&D waste is to be constructed.

Challans/ Penalty imposed = 1275000

 Regular 

activity

15 days, and 

thereafter, 

continue as 

regular activity

No Completed Text Yes As given in present 

status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

Construction Activities 

7



Action 

point 

code

Action point Present Status Target Target Date Deviatio

n from 

Approve

d Action 

Plan 

Target

Annual 

Target

Field 

type

Attachm

ent

Attachment 

Contents

Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

C&D1.9 Control measures for fugitive emissions from 

material handling-conveying and screening 

operations

Regular inspection are being carried out by 

JDA/Nagar Nigam official

Challans/ Penalty imposed = 00

 Regular 

activity

15 days, and 

thereafter, 

continue as 

regular activity

No  Regular 

activity

Number Yes As given in present 

status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 
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Action 

point 

code

Action point Present Status Target Target Date Deviation 

from 

Approved 

Action 

Plan 

Target

Annual 

Target

Field type Attachm

ent

Attachment 

Contents

Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

VE1

VE1.1 Number of PUC centers in the city 17 PUC Centres are the district 17 180 Days (June-2020 

including the grace 

period of COVID-19 

pandemic situation)

No Completed Number Yes List of 17 

centers is 

Enclosed 

Annex VE-1

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE1.2 Regular checking of Vehicular emission and issue 

of Pollution under Control Certificate (PUC)

Checking of Vehicular emission and A total of 

8300 PUCs have been issued till Dec 2020 

during the FY 20-21.

Regular 

activity

180 days (For 

estaiblishment of PUC 

center afterthat regular 

activity )

No Regular 

activity

Number Yes As detail 

given in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE1.3 Auditing and reform of Pollution Under Control 

(PUC) certification

8000 vehicles have been checked for PUC 

certificate

Regular 

activity

180 days (For 

estaiblishment of PUC 

center afterthat regular 

activity )

No Regular 

activity

Number Yes As detail 

given in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE3 Freight transport 

VE3.4 Check overloading: Use weigh-in-motion bridges 

/ machines (WIM) and Weigh bridges at entry 

points to the city to check the payload of 

commercial vehicles. As per the CMVR, a penalty 

of 10 times the applicable rate for overloaded 

vehicles is applicable.

NHAI has installed weigh in motion bridges 

on toll plazas of NH 25, 46, 75 and 44 around 

the Jhansi and  Apr 20 to Dec 20)

Number of vehicles Overload Challan:  146  

Amount (Rs) received as penalty: Rs. 35.86  

Lacs

4 180 Days (June-2020 

including the grace 

period of COVID-19 

pandemic situation)

No Completed Number Yes As detail 

given in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE4 Clean fuel and fuel Quality

VE4.1 Check on fuel adulteration and random 

monitoring of fuel quality data

1. Weekly review meetings of the Supply 

Department are held with the sales 

managers of various oil companies.

2. Regular inspection and sampling of diesel 

/ petrol outlets is being carried out regular 

inspection of quality of oil from the level of 

various oil companies. Inspections are also 

done with the representative of the oil 

company under the chairmanship of the 

District Supply Officer.

3. Filter paper for filter paper test is 

available at all retail outlets in the district

No. of adulterated samples-00 

Checked samples No.- 14

regular 

activity

As regular activity No  Ongoing Number Yes As detail 

given in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE 4.4 Use of Bioethanol in the city/urban transport 

system/waste to energy.

Monthly sale of Ethanol approximately 600.0 

Kilo Liter per Month. 10% Ethanol Blending 

is being done in petrol

As 

regular 

activity

360 days (Dec-2020 

with 04 months grace 

period due to COVID-19 

pandemic situation)

No As regular 

activity

Number Yes As detail 

given in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VEHICLES

Improve and strengthen PUC programme
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Action 

point 

code

Action point Present Status Target Target Date Deviation 

from 

Approved 

Action 

Plan 

Target

Annual 

Target

Field type Attachm

ent

Attachment 

Contents

Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

VE5 Parking Management

VE5.1 Prevent parking of vehicles in the non-designated 

areas

No. of vehicles found: 1697

No. of vehicles penalized: 1697

Amount (Rs) received as penalty: 116700      

in Jan-March 2021                                            

Regular 

activity

As regular activity No Regular 

activity

Number Yes As detail 

given in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE5.2 Development of Multi-layer parking Under Jhansi smart city limited 1 multilevel 

hydraulic project has proposed and shall be 

implemented in coming years. Name of the 

identified sites selected is:                                           

1. Nagar Nigam Jhansi.                                         

For identified site DPR approved by SPV 

Board and NIT Issued. RFP to be uploaded.                      

1 Site 450 days (June 2022) No Ongoing Number Yes As detail 

given in 

present status 

23.58 Cr. 23.58Cr. Not 

Utilized

Not 

Required 

VE5.3 Penalise parking of vehicles in non designated 

areas

No. of vehicles found: 965

No. of vehicles penalized: 965

Amount (Rs) received as penalty: 168700                                             

As 

regular 

activity

As regular activity No Regular 

activity

Number Yes As detail 

given in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE6.5 Introduction of new electric buses (with proper 

infrastructure facilities such as charging stations) 

and CNG buses for public transport which will 

reduce plying of private vehicles on road and 

help to curb tail-pipe emissions.

Nagar Nigam Jhansi will receive 25 nos. of 

high-class heavy duty e-bus/vehicles from 

the Directorate of Transport Department. 

Supporting infrastructure will be proposed 

at Koncha Bhawar, which will be developed 

by the C & DS Jal Nigam, Jhansi, U.P.  3 acres 

of land in Koncha Bhawar already 

earmarked for city Bus and Charging Station. 

Under Jhansi Smart City Project, 10 Battery 

operated smart cart will be procured. 

Under 

smart 

city plan 

360 days (Dec-2020 

with 04 months grace 

period due to COVID-19 

pandemic situation)

May-21 Ongoing Number No As detail 

given in 

present status 

Rs. 6.28 Cr. 

for 

Charging 

Station.

6.28Cr. 3.41Cr. Not 

Required 

VE6.7 Steps for promoting battery operated vehicles 

like Erickshaw/ECart

Work for a Project of 05 Electric Vehicles to 

play around Fort area for Elderly People and 

Differently abled is under progress. Selection 

of site for Charging Station done. Work to 

begin.

05 Nos. 180 Days (June-2020 

including the grace 

period of COVID-19 

pandemic situation)

No Ongoing Text Yes As detail 

given in 

present status 

Rs. 2.23 Cr. 

for Electric 

Vehicle & 

and  

Charging 

Station and 

O&M for 5 

years.

2.23 Cr. Not 

Utilized

Not 

Required 

VE7. Traffic Congestion

At present 10 traffic junctions have been 

enabled with traffic signals. Synchronization 

and testing is underway on these traffic 

signals. Total 13 junctions will be covered by 

Ms. L&T under ICCC project

13 Mar-21 No Ongoing Text Yes As detail 

given in 

present status 

179.91 Cr. 179.91 Cr 45Cr. Not 

Required 

VE7.2 Synchronize traffic movements/Introduce 

intelligent traffic system for lane-driving
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Action 

point 

code

Action point Present Status Target Target Date Deviation 

from 

Approved 

Action 

Plan 

Target

Annual 

Target

Field type Attachm

ent

Attachment 

Contents

Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

Directions u/s 31A of Air act has been issued 

to SP Traffic for preparation and 

implementation of Interim Traffic 

Decogestion Plan.

Issue of 

direction 

Dec-20 No Issue of 

direction

Text Yes Copy of 

Direction. 

Annex-VE-2.

Not 

required

Not 

required

Not 

required

Not 

required

VE7.3 Prepare plan for construction of diversion ways/ 

bypasses to avoid congestion due to nondestined 

vehicles.

NHAI Bypass Jhansi to Lalitpur Highway 

Road already completed. Three over Bridge 

of road crossing under construction, A new 

by Pass of NHAI Digara to Khajuraho 

Highway via Bhagwantpura is under 

construction all the civil construction is 

going on and it may be completed and 

commissioned by 31.03.2021   

Mar-21 360 days (Dec-2020 

with 04 months grace 

period due to COVID-19 

pandemic situation)

No Ongoing Number yes As detail in 

present status 

7254.55 

Lakh

Not 

Released

Not 

Utilized

Not 

Required 

VE7.4 Prepare plan for widening of road and 

improvement of infrastructure for decongestion 

of road.

Nagar Nigam under Jhansi Smart City Project 

is already in the process of decongesting 

such roads on priority basis. N.N. Jhansi has 

constructed widening of road. Under Jhansi 

Smart City Project making of 9.8 Km smart 

road has been awarded and its work order is 

quick to successfully bidder.

9.8 KM Sep-22 06 Months 

(Under 

Litigation)

Under 

Litigation

Text Yes Under 

Litigation

92.98 Cr. Not 

Released

Not 

Utilized

Not 

Required 

VE8 Launch Public awareness campaign for air 

pollution control, vehicle maintenance, 

minimizing use of personal vehicle, lane 

discipline, etc.

(Dated 22 to 28 June 2020, 05 to 11 October 

2020 & 18, 24 November 2020 & March 

2021)

No. public awareness campaign: 38

No. of people participated: 5430      

As 

regular 

activity

As regular activity No Regular 

activity

Text Yes As detail in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE11

VE11.2 Restriction on plying and phasing out of 15 years 

old commercial diesel driven vehicles.

BS VI fuel is being supplied by IOCL, 

Terminal Depot Jhansi from 01-04-2020 and 

supply of such fuel is available and 

retrofitting of particulate filters in diesel 

vehicles to be done by automobile 

manufacturers

Complete  

Phase out 

15 year 

old 

commerci

al diesel  

vehicles 

360 days (Dec-2020 

with 04 months grace 

period due to COVID-19 

pandemic situation)

Yes (Due to 

grace 

period of 

Covid -19)

 Ongoing Number Yes As detail in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE11.3 Enforcement of law against visibly polluting 

vehicles: remove them from road, impose 

penalty, and launch extensive awareness drive 

against polluting vehicles.

Number of vehicles checked: 6311 

Number of vehicles penalized: 63

Amount (Rs) received as penalty:Rs. 12500

in Jan-March 2021

Regular 

activity

As regular activity No Regular 

activity

Number Yes As detail in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE7.2 Synchronize traffic movements/Introduce 

intelligent traffic system for lane-driving

Phase out old vehicles and vehicle scrappage policy
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Action 

point 

code

Action point Present Status Target Target Date Deviation 

from 

Approved 

Action 

Plan 

Target

Annual 

Target

Field type Attachm

ent

Attachment 

Contents

Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

VE11.4 Initiate steps for retrofitting of particulate filters 

in diesel vehicles, when BS-VI fuels are available.

BS VI fuel is being supplied by IOCL, 

Terminal Depot Jhansi from 01-04-2020 and 

supply of such fuel is available and 

retrofitting of particulate filters in diesel 

vehicles to be done by automobile 

manufacturers

Complete  

Phase out 

15 year 

old 

commerci

al diesel  

vehicles 

360 days (Dec-2020 

with 04 months grace 

period due to COVID-19 

pandemic situation)

Yes (Due to 

grace 

period of 

Covid -19)

 Ongoing Number Yes As detail in 

present status 

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

VE12 NMT

VE12.1 Introducing cycle tracks along with the roads Development/Strengthening of Cycle 

zone/Path already taken under Jhansi Smart 

city Project, which has been tendered. LOI 

and work order has been issued to the 

contractor. Length of cycle zone/path is 9.85 

Km. Completion time of this project expected 

is 1 year. 

9.8KM Sep-22 06 Months 

(Under 

Litigation)

Under 

Litigation

Text Yes Under 

Litigation

92.98 Cr. 

(Along 

with Smart 

road)

Not 

Released

Not 

Utilized

Not 

Required 
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Action 

point 

code

Action point Present Status Target Target Date Deviation 

from 

Approved 

Action Plan 

Target

Annual 

Target

Field type Attachme

nt

Attachment Contents Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

IP1

IP1.2 Action against non-complying industrial units 01 show casue notice has been isssued to  

M/s MPCC, (Common Bio Medical Waste 

Treatment Facility), Jhansi

Regular 

activity

Regular activity No Regular 

activity

Number  (2) Yes As per detail given in 

present status           

Annex IP-1 (Notice )

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

IP1.10 Ensuring installation/Up-gradation and operation of 

air pollution control devices in industries

70 air polluting units identified in district 

Jhansi. All units are operating and having 

adequate APCS. 

Regular 

activity

180 Days (June-

2020 including 

the grace period 

of COVID-19 

pandemic 

situation)

No Completed Text Yes Attachment             

Annex IP-2

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

IP1.26 Bank guarantee should be taken for the compliance of 

conditions imposed in CTO/CTE for control of 

Environmental Pollution from industries. 

Bank guarantee is being taken for the 

compliance of conditions imposed in 

CTO/CTE for control of Environmental 

Pollution from industries. Inspection and 

verification of compliance of conditions 

imposed in CTE/CTO is regularly carried out 

by UPPCB personnel.

Total No of B.G. in matter of CTE/CTO 

received in this office  12 Nos

Regular 

activity

60 days, and 

thereafter, 

regular activity

No Regular 

activity

Yes Yes As per detail given in 

present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

IP3

IP3.2 Implement Continuous Emission Monitoring System 

(CEMS) across all targeted and applicable polluting 

industry

Monitoring of industrial emission is being 

carried out through 04 Nos. of OCEMS.               

List of 4 Nos (1. M/s Paricha Thermal Power 

Project, Jhansi, 2. M/s Diamond Cement, 

Jhansi, 3. Khetan Chemical and Fertilizer, 

Jhansi, 4. M/s MPCC (CBWTF), Jhansi   

Regular 

activity

60 days, and 

thereafter, 

regular activity

No Regular 

activity

Number Yes As per detail given in 

present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

IP3.3 Development of mobile facility/van for continuous 

ambient air quality monitoring for different localities.

Under ICCC project of Smart City Mission, it is 

proposed to have environmental sensors 05 

Nos prominent location of the city.

Additionally one mobile monitoring van is 

proposed under NCAP 

5 

Environ

mental 

sensors 

and 1 

mobile 

van

360 days (Dec-

2020 with 04 

months grace 

period due to 

COVID-19 

pandemic 

situation)

Mar-21 Ongoing Yes/No Yes As per detail given in 

present status

Rs. 0.36 Cr 

(ICCC 

project)

Rs. 93.2 

Lac

Nil Nil Nil

IP3.4 Live camera feed and to take action against non-

complying industrial units

Total 04 nos.of Webcams are installed by the 

04 industries.                                                List of 

4 Nos (1. M/s Paricha Thermal Power Project, 

Jhansi, 2. M/s Diamond Cement, Jhansi, 3. 

Khetan Chemical and Fertilizer, Jhansi, 4. M/s 

MPCC (CBWTF), Jhansi

Regular 

activity

60 days No Regular 

activity

Yes/No Yes As per detail given in 

present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

IP5

IP5.1 Adapting new technologies for Brick kilns Converted to ZigZag - 00 (No brick kiln in 

Jhansi)

Not 

Require

d 

120 days (Dec 

2019) 

No Not 

Required 

Number No Nil Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

IP5.2 identification of brick kilns and their regular 

monitoring including use of designated fuel and 

closure of unauthorized units.

No brick kiln in Jhansi Not 

Require

d 

60 days (Oct 

2019)

No Not 

Required 

Yes/No No Nil Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

IP5.3 Conversion of natural draft brick kilns to Force/ 

induced draft.

Converted to ZigZag - 00 (No brick kiln in 

Jhansi)

Not 

Require

d 

120 days (Dec 

2019) 

No Not 

Required 

Number No Nil Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

INDUSTRIES

Control of air pollution from Brick kilns 

OCEMS in Industries 

Industrial air pollution control
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Action 

point 

code

Action point Present Status Target Target Date Deviation 

from 

Approved 

Action Plan 

Target

Annual 

Target

Field type Attachme

nt

Attachment Contents Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

IP11 Control of air pollution from generator sets

IP 11.6 Monitoring of DG sets and action against violations. 

Fine should be imposed on defaulters.

Diesel Generators are totally banned.

Challans/ Penalty imposed = 00

 Regular 

activity

30 days (Sep 

2019)

No  Regular 

activity

No Nil Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 
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Action 

point 

code

Action point Present Status Target Target Date Deviation from 

Approved Action 

Plan Target

Annual 

Target

Field type Attachme

nt

Attachment 

Contents

Total 

Funds 

Allocated 

Funds 

released

Funds 

Utilized

Additional 

Funds 

Required

BB1

BB1.1 Regular check and control of burning 

of municipal solid wastes

N.N. Jhansi is well aware and conscious for 

burning of Municipal Solid waste. All the Circle 

Sanitary Inspector are responsible for check and 

control. N.N. Jhansi also uses the Fire extinguisher 

at Masiha Ganj waste dump site for often burning 

in Solid Waste.

No. of Nagar Nigam  teams involved: 05

No. of inspectiooins conducted : 08   

 Regular 

activity

90 days (Dec 2019) No  Regular 

activity

Number Yes As per detail given 

in present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

BB1.2 Defaulters for open burning to be 

imposed fines

Burning of leaves, garbage is highly discouraged 

in Jhansi Municipal area. It is encouraged to 

develop facility for composting of biodegradable 

waste in parks and green belt area under Solid 

waste Management project. N.N. Jhansi launches 

regular drive against open burning of 

Biomass/Garbage in Dumpsite Masiha ganj & 

Panchwati in the city areas. Spot fines and 

through Chalan enforcement drive use to 

executed on regular basis. Spot Fine Rs. 5000.00 

has been Deposit.

 Regular 

activity

90 days (Dec 2019) No  Regular 

activity

Number Yes As per detail given 

in present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

BB1.3 Identify Garbage burning locations Burning of leaves, garbage is highly discouraged 

in Jhansi Municipal area. It is encouraged to 

develop facility for composting of biodegradable 

waste in parks and green belt area under Solid 

waste Management project. N.N. Jhansi launches 

regular drive against open burning of 

Biomass/Garbage in the Dumpsite Masiha ganj & 

Panchwati in the city areas. Spot fines and 

through Chalan enforcement drive use to 

executed on regular basis.

 Regular 

activity

30 days (Oct 2019) NO Regular 

activity

Number Yes As per detail given 

in present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

BB1.4 Prohibition/complete ban on 

garbage burning. 

N.N Jhansi has been made and published by-laws 

complete ban on littering of streets and other 

sanitary violations. There is very strict monitoring 

by our Sanitary staffs and officers. Challans/ 

Penalty imposed = 00

 Regular 

activity

180 days (Dec 2019) No Regular 

activity

Yes/No No Nil Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

BB1.5 Launch extensive drive against open 

burning of bio-mass, crop residue, 

garbage, leaves, etc.

Burning of leaves, garbage is highly discouraged 

in Jhansi Municipal area. It is encouraged to 

develop facility for composting of biodegradable 

waste in parks and green belt area under Solid 

waste Management project and constructed two 

Composting Plant at Muskan Jyoti Shivaji Nagar & 

Arva Asossiate Near kashiram Park.   N.N. Jhansi 

launches regular drive against open burning of 

Biomass/Garbage in the city areas. Spot fines and 

through Chalan enforcement drive use to 

executed on regular basis.

 Regular 

activity

90 days (Dec 2019) No Regular 

activity

Yes Yes As per detail given 

in present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

WASTE AND BIOMASS- DUMPING AND BURNING

Biomass Burning
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BB1.8 Providing Organic Waste Compost 

machines , decentralization of 

processing of Waste, dry waste 

collection centers.

Composting pits for disposal of Horticulture 

waste are already been constructed in various 

Parks i.e.Vrindavan Verma Park, Maithili Sharan 

Gupt Park, Rani Laxmi Bai Park, Veerangana 

Nagar Park, Kashiram Park Masiha Ganj.

No. of composit pits in each park: 02

 Regular 

activity

90 days (Dec 2019) No Completed Number Yes As per detail given 

in present status

10.0 Lac  Nil Nil

BB1.9 Awareness for controlling of burning 

of agricultural waste and crop 

residue.

action plan for awareness generation & IEC 

Activities on crop residue management has been 

prepared by agricultural department for 

awareness on burning of crop residue.

Regular 

activity

Regular activity Regular activity ongoing Regular 

activity

yes Action Plan on 

Crop residue 

management for 

IEC activities. 

Annex-WB-1

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

BB1.10 No plot should be left open more 

than 02 years and planting of trees 

must be mandatory on vacant plots.

For open plots and their construction, N.N. Jhansi 

will prepare Bye Laws/Guidelines within 

prescribed timeline. Regular Cleaning Being Done.

Regular 

activity

90 days Mar-21 ongoing Number No Nil Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

BB1.11 Dead Bodies of Animals should be 

disposed through proper treatment 

facility like rendering plant etc

For disposal of dead bodies of animals, N.N. Jhansi 

already prepared Carcass Management Plan and 

DPR is under consultation for approval .

Regular 

activity

360 days (Dec 2020)  DPR is under 

consultation for 

approval 

ongoing No Yes As per detail given 

in present status

5.0 Cr. Nil Nil Nil

BB 1.12 Door to Door collection of 

segregated waste by agency and then 

its disposal directly in plant without 

dumping it on land.

N.N.Jhansi  is already collecting the segregated 

waste from the door step of household and 

commercial established on regular basis by the 

dedicated compartmentalized vehicles/tri cycle 

by well appointed 6 door to door waste collection 

agencies. Two Wet waste composting plant 

established in Masha Ganj and Shivaji Nagar Jhansi 

. One Dry waste (Plastic waste Management) plant 

and 60 Porta Cabins has been established for dry 

waste collection and processing. 

Regular 

activity

90 days (Dec 2019) No Completed Text Yes As per detail given 

in present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

BB2 Ensure segregation of waste at 

source

N.N.Jhansi  is already collecting the segregated 

waste from the door step of hosehold and 

commercial established on regular basis by the 

dedicated compartmentalized vehicles/tri cycle 

by well appointed 6 door to door waste collection 

agencies. Two Wet waste composting plant 

established in Masha Ganj and Shivaji Nagar Jhansi 

. One Dry waste (Plastic waste Management) plant 

and 60 Porta Cabins has been established for dry 

waste collection and processing. 

Regular 

activity

90 days (Dec 2019) No Completed Number Yes As per detail given 

in present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

BB3 Proper collection of Horticulture 

waste and its disposal following 

composting-cumgardening 

approach

Composting pits for disposal of Horticulture 

waste are already been constructed in various 

Parks i.e.Vrindavan Verma Park, Maithili Sharan 

Gupt Park, Rani Laxmi Bai Park, Veerangana 

Nagar Park, Kashiram Park Masiha Ganj.

No. of composit pits in each park: 02

Regular 

activity

90 days (Dec 2019) No Completed Number Yes As per detail given 

in present status

10.0 Lac 10.0 Lac 10.0 Lac Not 

Required 
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BB6 Check/stop on Stubble Burning There has been 36% reduction in burning 

incidents in year 2019 compared to year 2018, 

52% less as compared to year 2017 and 56% less 

as compared to year 2016. 

A total of 347 cases have been reported during 

Oct-Nov 2020

Zero 

toleranc

e

180 Days (June-2020 

including the grace 

period of COVID-19 

pandemic situation)

No Ongoing 

activity

Number

Yes/No

Yes Comprehensive 

Action Plan for 

Crop residue 

burning prepared 

by Agriculture 

Department.

Annex-WB-2.

As per 

Action 

Plan

As per 

Action 

Plan

As per 

Action 

Plan

As per 

Action Plan

BB11 Fire crackers—regulate to control 

their usage

As per Hon'ble Supreme Court's directions, sale of 

high decibel fire crackers was totally banned and 

only less polluting green crackers were allowed 

during this diwali.

Regular 

activity

30-11-2020 No Completed Text Yes As per detail given 

in present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

DF1

DF1.1 Increasing the LPG connections in 

low income strata.

Under the Ujjwala scheme, according to the new 

standards, free gas connections have been 

provided to 187565 families covered by the ration 

card of Antyodaya card holders and eligible 

Grahasthi families benefiting from SC / ST 

families.

Training for the method and benefits of use of LPG 

is being provided at the time of issuing gas 

connections as well as in the awareness camps 

It was informed by the nodal officer that a small 

domestic gas cylinder of 05 kg is being processed 

by the oil company.

Total gas connections issued - 492574 

No. of beneficiaries - 187565 Lac families 

Use of wood for fuel through common gas 

connections is being zeroed. 

Hotel / Dhaba owners in the area are encouraged 

to stop using wood and use commercial gas 

cylinders. 

The administration is constantly working to 

complete the above work with the cooperation of 

the oil company in coordination with the sales 

managers of the LPG company, which has resulted 

in a reduction in consumption of wood and coal 

and control of air pollution.

Regular 

activity

30 days (Oct 2019) No Regular 

activity

Number (2) Yes As per detail given 

in present status

Not 

Required 

Not 

Required 

Not 

Required 

Not 

Required 

Domestic Fuel
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Action 

Code

Action Point Field 

type

Attachment Jan-20 Feb-20 Mar-20 Apr-20 May-20 Jun-20 Jul-20 Aug-20 Sep-20 Oct-20 Nov-20 Dec-20 Jan-21 Feb-21 Attachment 

Contents

AQ1.1 Monthly averages for 

PM2.5 (In µg/m3)

Number 

(12)

- - - - - - - - - - - - - - - -

AQ1.2 Monthly averages for 

PM10  (In µg/m3)

Number 

(12)

- 128.58 134.33 122.50 NA 32.34 36.15 49.95 63.05 62.72 91.40 155.26 89.41 171.33 161.00 -

AQ1.3 Monthly averages for SO2 

(In µg/m3)

Number 

(12)

- 7.07 7.34 6.45 NA 2.68 2.92 3.54 4.02 5.57 5.93 8.96 7.03 9.57 9.31 -

AQ1.4 Monthly averages for NO2  

(In µg/m3)

Number 

(12)

- 20.49 21.26 20.34 NA 6.88 8.71 11.57 13.02 14.77 15.77 19.51 17.15 19.92 19.57 -

AQ1.5 Annual averages for 

PM2.5  (In µg/m3)

Number 

(1)

- -

AQ1.6 Annual averages for PM10 

(In µg/m3)

Number 

(1)

- -

AQ1.7 Annual averages for SO2 

(In µg/m3)

Number 

(1)

- -

AQ1.8 Annual averages for NO2 

(In µg/m3)

Number 

(1)

- -

AQ1.9 Monthly Meterological 

Data

No -_

AIR QUALITY DATA

_

87.79

5.59

15.41
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MICROLEVEL PLANNINGOF CITY ACTION PLAN- JHANSI 
DEPARTMENT NAME: UTTAR PRADESH POLLUTION CONTROL BOARD 

Air quality monitoring network 

Action point Time Target Implementation 
agencies 

Air Quality Index to be calculated and disseminated to the people through website and other media (on 
maximum fortnightly basis for manually operated monitoring stations and real time basis for continuous 
monitoring stations 

15 days and thereafter as regular 
activity 

UPPCB 

Micro level planning  
Project 
name  

Details of work  Target 
reduction 

Total 
Cost 
(In Lacs) 

Project 
timeline   

Source of 
funding 

Funds released Additional fund 
requirement 

Officer responsible  
Project 
implementation 

Project 
review 

Installation 
of 
CAAQMS 
in Jhansi 
city 

03 CAAQMS are required in Jhansi 
City as per CPCB norms.  
 

 UPPCB requested to CPCB for 
integration and connectivity of 02 
CAAQMS installed in industrial 
units vide letter dated 08.12.2020 
& 03.03.2021 with requisite 
Informations in prescribed format. 
Connectivity yet to be awaited. 

 The request for relocation of 01 
CAAQMS proposed Under CPSU-
CSR fund by CPCB in Lucknow 
city has been proposed for Jhansi 
vide dated 22.12.2020.  
 

Low Funds 
provided 
by CPSUs 
under 
CSR 
scheme. 
 No funds 
required 
for 
CAAQMS 
installed 
in 
Industries. 

Timeline 
to be 
provided 
by CPCB.                                                                    
 

CPSU/CPCB No Not required to 
UPPCB 

Chief Environment 
Officer 
(Laboratory) 
UPPCB 
 
 
 
 
 
 

Member 
Secretary, 
UPPCB 

Timelines for the project – Installation of CAAQMS in Jhansi 

Activity  Sub-activity Timeline  Remarks 
Sep 20 Oct 20 Nov 

20 
Dec 
20 

Jan 
21 

Feb 
21 

March 
21 

Prebidding 
stage 

Preparation of tender document        Completed by 
Industries 

Bidding 
stage 

Calling of bids& its approval         Completed 
Release of work order        Completed 

Project 
execution 

Procurement of CAAQMS        Completed 
Selection of location        Completed 
Installation of CAAQMS        Completed 
Connecting CAAQMS to the online CPCB server for real time 
monitoring 

       to be done by CPCB 

Annex- CB 1
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 Calibration of CAAQMSs  Regular Activity 
 

 

Mechanism for Monitoring, Review and reporting  

Key performance 
indicators  

Performance assessment (for 01 station of UPPCB) Reasons for delay in 
completion  

Steps taken to minimize the 
delay Parameter Details  

Timely completion of 
activities   

Procurement     
Installation    

Operation of the 
CAAQMS 

Total parameters analysed   
No. of non-operation days  
Calibration of CAAQMSs   

Data availability and 
usage 

Setting public alerts when pollution is high   
Data availability on public domain through SAMEER App   
Trend analysis of level of pollutants over a period of time  
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Knowledge and database augmentation – Source apportionment studies (Monthly) 

Action point Time Target Implementation agencies 

Comprehensive Source Apportionment, Emission 
Inventory & Carrying Capacity Assessment 

approx.  3 years(after receiving of funds from CPCB/MoEF&CC) UPPCB 

 

Timelines for the Comprehensive SA/EI  study for JHANSI (Expected timeline depending on the work order issued by CPCB, Delhi) 

Activity  Sub-activity Timeline (Acctual timeline to be provided by CPCB, Delhi) Remarks 
Sept 
21 

Oct 21-
Sep 22 

Sept 22-
Dec 22 

Jan 23 – Jul 
23 

Aug -Oct 
23 

Nov 23-
Dec 23 

  25% 25% 25% 25%  
Proposal stage Release of work order        
Project 
execution 

Data collection for emission inventory         
Preparation of emission inventory        
Procurement & establishment of monitoring stations         
Sampling & Analysis        
Dispersion & Receptor modelling         
Data interpretation & compilation , Draft Report        
Final report preparation &submission        
Presentation & discussion on the submitted report        

 

Micro level planning 
 
Project name  Details of work Target 

reduction  
Total Cost 
(In Lacs) 

Project 
timeline   

Source of 
funding 

Funds 
released 

Additional 
fund 
requirement 

Officer responsible  
Project 
implementation 

Project 
review 

Comprehensive  
Source Apportionment, 
Emission Inventory & 
Carrying Capacity 
Assessment study for 
Jhansi 

Work will be started after receiving 
the funds from CPCB/MoEF&CC. 

- Rs 150 lacs 03 Years  
after receiving 
of funds 

CPCB/MoEF&CC Nil Rs. 150 lacs Chief 
Environment 
Officer 
(Laboratory) 
UPPCB/ AQM 
Division, CPCB, 
Delhi 

Member 
Secretary, 
UPPCB/  
AQM 
Division, 
CPCB, 
Delhi Rapid study of Source 

Apportionment  & 
Carrying Capacity for 
Jhansi 

Rapid study of Source 
Apportionment  & Carrying 
Capacity for Jhansi is undergoing 
by IIT-Kanpur 

- Rs. 6.19 lacs June 2021 UPPCB Rs.6.19 
lacs 

No 

Annex- CB 2
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Timelines for the Comprehensive CC study for JHANSI (Expected timeline depending on the receiving of funds) 

Activity  Sub-activity Timeline(Acctual timeline to be provided by CPCB, 
Delhi) 

Remarks 

Sept 
21 

Oct 21-
Jan-22 

Feb22-
Apr 22 

May22-
Jul 22 

Aug22 - 
Oct22 

  25% 25% 25% 25%  
Proposal stage Release of work order       
Project execution Data collection and compilation of monitored data for the 10 years       

Preparation of emission inventory       

Application of dispersion model       

Literaturereview and protocol for CC       

Data interpretation & compilation        

Final report preparation &submission       

Presentation & discussion on the submitted report       
 

Timelines for the Rapid study of Source Apportionment & Carrying Capacity (undergoing) 

Activity  Sub-activity Timeline Remarks 
April 
20 

June 20 
-Dec 20 

Jan 21-
Feb21 

March 
21 

May- July 21 

  25% 25% 25% 25%  
Proposal stage Release of work order       
Project execution Data collection and compilation of monitored data for the 10 years       

Preparation of emission inventory       

Application of dispersion model       

Literaturereview and protocol for CC       

Data interpretation & compilation        

Final report preparation &submission       

Presentation & discussion on the submitted report       
 

 

Mechanism for Monitoring, Review and reporting (Monthly) 

Key performance indicators  Performance assessment Reason for delay 
in completion  

Steps taken to 
minimize the delay Parameter Details 

Timely completion of activities   Total operational activities     
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Activities completed within timeline    
Total time slippage w.r.t. original timeline    

Refinement of action plan based on 
recommendations of SA study 

Addition & prioritization of action points as per the recommendations    
Identification of hotspots & high impact sources on air pollution of the city     
Micro planning & implementation for control of pollution due to high 
impact sources and of hotspots  

   

 Monitoring  Impact on hotspots& high impact pollution sources due to focussed 
actions  
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Uttar Pradesh Pollution Control Board 
  

Training Calendar 2021-2022  
A. Training and Capacity building of UPPCB officials 

S. No. Training Topics  Mode of Training  Training Agency Duration/Timeline 

for Development 
of Training 

modules 

Duration Tentative Schedule Tentative Number 

of Participants 

Remarks 

1 Functioning of Air 

Pollution Control 

System (APCS) 

installed in 

Industries 

Online UPPCB Dec-21 3 Days Jan-March 2022 10/ NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

2 Training for 

Preparation and 

Up-gradation of 

Emission 
Inventories on 

GIS Platform 

along with Source 

Apportionment 

Studies and its use 
for up-gradation 

of City Clean Air 

Action Plans 

Online UPPCB Jan-22 5 Days Jan-March 2022 5/NAC Timeline is 

subjected 

to 

availability 
of funds 

under XV 

FC 

Annex- CB 3
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3 Training on Air 

Quality 

Monitoring which 

includes Ambient 

AQM, Monitoring 
of Pollution 

Sources and 

Hotspots for 

intervention 

impact assessment 

along with data 
interpretation and 

proposed actions 

Online UPPCB Sep-21 2 days Jan-March 2022 10/NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

4 Training on 
Assessment of 

Pollution Load of 

sources including 

stack monitoring, 

assessment of 
suspended dust by 

roads etc. along 

with data 

interpretation 

Online UPPCB Sep-21 3 Days Dec 2021-Feb 
2022 

10/NAC Timeline is 
subjected 

to 

availability 

of funds 

under XV 
FC 

5 Training on 

Virtual monitoring 

of pollution 

sources through 

online portal from 
Control Rooms 

Online UPPCB Jun-21 2 days July- Dec 2021 10/NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

6 Training on the 
Use of Laboratory 

Information 

Management 

System (LIMS) 

Online UPPCB Jun-21 3 Days July- Dec 2021 10/NAC Timeline is 
subjected 

to 

availability 

of funds 
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under XV 

FC 

7  Training on Noise 

Monitoring, 

preparation of 
Noise Maps and 

data interpretation 

Online UPPCB Jun-21 2 Days July- Dec 2021 2/NAC Timeline is 

subjected 

to 
availability 

of funds 

under XV 

FC 

8 GIS Training for 

Air Pollution 

Source 

Identification and 

their Monitoring 

Offline  Residential 
Training 

Conducted by 

Remote Sensing 
Application 

Centre, Lucknow 

_ 1 week 11 May- 18 May 2 UPPCB HQ & 1 

from each NAC 

Total 9 

  

9 Advance 

Instrumental 
Analytical 

Techniques and 

Preventive 

Maintenance 

Offline  National Institute 
of Occupational 

Health, Nirmal 
Bhavan, 

Poojanahalli Road, 
Off NH-7, 

Devanahalli Taluk, 

Kannamangala 
Post, Bangalore-

562 110 

_ 1 week 7 June- 14 June 2 UPPCB HQ & 1 

from each NAC 
Total 9 

  

10 Advance 

Instrumental 

Analytical 

Techniques (AAS, 
ICP-OES, XRF, 

GC-MS, ATDGC, 

HPLC, IC, EC/ 

OC, TOC etc.) 

Offline  Analytical 

Instrumentation 
Division, National 

Environmental 
Engineering 

Research Institute, 

Nehru Marg, 
Nagpur – 440 020 

_ 1 week 15 June- 21 June 2 from UPPCB HQ   
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11  Training on 

Preparation of 

Standard 

Operating 

Procedures for 
Analytical 

Techniques 

Offline   IITR, Lucknow _ 1 week 12 July- 18 July 2 UPPCB HQ & 1 

from each NAC 

Total 9 

Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

12 Training on 

Measurement 
Uncertainty  

Offline  4-days Training 
conducted by BIS/ 

CIPET 

_ 4- days 16 Aug-19 Aug 2 UPPCB HQ & 1 

from each NAC 
Total 9 

Will be 

subjected 
to COVID- 

19 

Pandemic 

Conditions 

13 Laboratory 

Quality 

Management & 

Internal Audit as 
per ISO: IEC 

17025:2017 

Offline  4-days Training 

conducted by BIS/ 
CIPET 

_ 4- days 13 Sept-16 Sept 2 UPPCB HQ & 1 

from each NAC 

Total 9 

Will be 

subjected 

to COVID- 

19 
Pandemic 

Conditions 

14 Real Time 

Monitoring of 
Continuous 

Ambient Air 

Quality 

Monitoring 

(CAAQM), 
Merits, Demerits, 

Standard 

Operation & 

Maintenance 

Procedures, Data 
Validation, 

Interpretation & 

Presentation. 

Calibration & 

Offline  Private Vendor _ 3 days 20 April- 22 April 2 from UPPCB HQ   
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Quality 

Assurance, 

Uncertainty 

Aspects and 

Related Formats/ 
Check Lists 

15 Air Pollution 

Control Devices & 

OCEMS for 
various sectors 

Offline  Environment 

Management 
Division, 

Engineering Staff 

College of India, 
GachiBowli, 

Hyderabad – 500 

032 

_ 1 week 4 october-10 

October 

2 UPPCB HQ & 1 

from each NAC 

Total 9 

Will be 

subjevted 

to COVID- 
19 

Pandemic 

Conditions 

16  Environmental 
Data 

Interpretation, 

Compilation, 

Analysis, 

Presentation and 

Reporting – 
Hands-on-

Training and Case 

Study 

Offline  Indian Statistical 
Institute, 7, S.J.S. 

SansanwalMarg, 
New Delhi -110 

016 

_ 1 week 18 Dec-24 Dec 2 UPPCB HQ & 1 
from each NAC 

Total 9 

Will be 
subjevted 

to COVID- 

19 

Pandemic 

Conditions 

17 Environmental 

Legislations, 

Interpretation, 

Enforcement, 

Legal and 
Statutory 

Offline  National Law 
School of India 
University, Post 

Bag No. 7201, 
Nagarbhavi, 

Bangalore – 560 

072 (Karnataka) 

_ 1 week  3 Jan,22 - 9 

Jan,22 

2 from UPPCB HQ Will be 

subjevted 

to COVID- 

19 

Pandemic 
Conditions 
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Requirements – 

Case Studies 

B. Training and Capacity building of  Urban Local Bodies and Other Stakeholders   

S.No. Training Topics  Mode of Training  Training Agency Duration/Timeline 

for Development 
of Training 

modules 

Duration Tentative Schedule Tentative Number 

of Participants 

  

1 For Air Pollution 

Control System 

(APCS) Operators 

& Supervisors in 

Industries for 
effective 

functioning of 

APCS 

online UPPCB Dec-21 1 Week Jan-March 2022 50/ NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

2 For Boilers 

Operators with the 

objective of 

ensuring Efficient 

& Pollution free 
operation of 

Boilers installed in 

the industries 

online UPPCB Dec-21 1 Week Jan-March 2022 50/ NAC Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

3 For employees of 
ULBs regarding 

Control of Air 

Pollution 

online UPPCB Sep-21 5 Days Oct 2021- March 
2022 

All concerned 
employees of 

ULBs 

Timeline is 
subjected 

to 

availability 

of funds 

under XV 
FC 
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4 For Site Incharge 

and Supervisors of 

Construction & 

Infrastructure 

Development 
Projects for 

control of Dust 

Pollution and use 

of Dust App 

online UPPCB Sep-21 3 Days Oct 2021- March 

2022 

All opreative 

construction 

projects 

Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

5 For Making the 

RWAs & Citizens 

to adopt 

environmentally 

friendly practices 
and motivate them 

to lead reduced 

pollution load 

lifestyles and 

recognising them 
as Paryavaran 

Prahari along with 

development of a 

Mobile App 

 

 
  

online UPPCB Sep-21 1 week Oct 2021- March 

2022 

For Mass 

Awareness 

Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

C. Training and Capacity building of Local Technical Institutes with the help of IoR identified under NKN   

S.No. Training Topics  Mode of Training  Training Agency Duration/Timeline 
for Development 

of Training 
modules 

Duration Tentative Schedule Tentative Number 
of Participants 
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1 Preparation and 

Up gradation of 

Emission 

Inventories on 

GIS Platform 
along with Source 

Apportionment 

Studies and its use 

for upgradation of 

City Clean Air 

Action Plans 

online UPPCB Dec-21 5 Days Jan-March 2022 05/ Local Institutes Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 

2 Air Quality 

Monitoring which 

includes Ambient 
AQM, Monitoring 

of Pollution 

Sources and 

Hotspots for 

intervention 
impact assessment 

along with data 

interpretation and 

proposed actions 

online UPPCB Dec-21 3 days Jan-March 2022 05/ Local Institutes Timeline is 

subjected 

to 
availability 

of funds 

under XV 

FC 

3 Assessment of 

Pollution Load of 

sorces including 

stack monitoring, 

assessment of 
suspended dust by 

roads etc. 

online UPPCB Dec-21 4 Days Jan-March 2022 50/ Local Institutes Timeline is 

subjected 

to 

availability 

of funds 
under XV 

FC 
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a) Enforcement 

 

S. 
No. 

Air pollution 
sources 

No. 
of 

teams 
deput

ed 
for 

inspe
ction 

No. of 
total 

inspect
ions 

No. 
of 

defa
ulter

s 

Action taken 
 

Notic
es 

Case
s 

refer
red 
for 
fine 
unde

r 
NGT 
Act. 

Fine 
imposed 

Fine 
collecte

d 
(in Rs.) 

Show 
cause 
notic

e 

No. of 
Closures 
done 

1.  Industrial 
activity 
 

1 52 24 18 2 411500 0 4 0 

2.  Open burning 
 Municipal 
 Biomass 

1 50 8 4 0 0 0 0 0 

3.  Dust from 
Building 
Construction 
projects/ 
Highways/ 
Building 
materials 

1 3 3 2 0 0 0 0 0 

4. Dust from 
Construction 
& Demolition 
Activities 

1 2 2 2 0 1275000 0 0 0 

5. Air Pollution 
from Brick 
Kilns 

1 4 4 4 0 0 0 0 0 

6. Visible 
Polluting 
Vehicle 

1 0 15 0 0 150000 0 0 0 

7. Old Polluting 
Vehicle 1 0 288 0 0 1624500 0 0 0 

Total 7 111 344 30 2 3461000 0 4 0 

Action Taken Report of Jhansi City upto Feb-2021 

Annex- CB 4

33



Scanned with CamScanner

Annex- CB 5

34



Scanned with CamScanner35



 

Uttar Pradesh Pollution Control Board 

 

Public Awareness & Engagement Calendar FY - 2021-22 
 

S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

1 April-June 2021 

Clean Environment Hackathon, 2021 (Online 

Hackathon for moonshot awareness campaign 

tool to help people to assess environmental 

impact of their lifestyle, thereby coaxing them to 

reduce their environmental footprints.) 

UPPCB 
Students & 

Professionals 

UPPCB/CSR 

Funds 

2 
April 2021- 

March 2022 

Paryavaran Prahari Programme for orientation of 

people on various environmental issues by 

involving them in IEC activities 

UPPCB All Citizens 
UPPCB 

Funds 

3 22nd April, 2021 World Earth Day – Restore Our Earth 
Madhyamik Shiksha/Basic 

Education & Industries 

Class 1 – 12/ 

Industries 

Departmental 

Funds & CSR 

Funds 

4 5th June 
World Environment Day – Ecosystem 

Restoration 

Environment, Forest & 

Climate Change Department 

U.P. 

Schools/Colleges/

RWAs /Industries 

Government 

Funds & CSR 

funds 

Annex- PO 1
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S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

5 
1st July – 7th 

July, 2021 
Van Mahotsav (Plantation Drives) 

All 

Departments/Agencies/Indu

stries and Individuals 

Schools/Colleges/

RWAs/Industries/ 

Government 

Departments 

Government 

Funds & CSR 

funds 

6 
16th September, 

2021 

World Ozone Day - Ozone: All there is between 

you and UV 

Environment, Forest & 

Climate Change Department 

U.P. 

Schools/Colleges/

RWAs/Industries 
 

7 

20th September – 

23rd September, 

2021 

PUC Awareness Drive Transport Department UP All Stakeholders 
Departmental 

Funding 

8 

24th September, 

2021 – 30th 

September, 2021 

Graded Response Action Plan Awareness 

Workshop 

UPPCB & District 

Environment Committee 
All Stakeholders 

UPPCB 

Funds 

9 
1st October, 

2021 
C&D Waste Management Awareness Workshop 

Urban Development 

Department 

CREDAI/Builder

s/Contractors 

Departmental 

Funding 

10 
2nd October, 

2021 

Solid Waste Management – Engaging 

Ragpickers and Society 

Urban Development 

Department 

RWAs/Rag 

pickers/Waste 

Warriors 

Departmental 

Funding 

11 
October,2021 – 

Every Saturday 
Plogging: Plog-a-thon UPPCB 

RWAs/Industries/

Institutes/Schools 
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S. No. Date Theme/Issue 
Organizing 

Department/Agency 
Target Group 

Source of 

Funding 

12 

25th October, - 

29th October, 

2021 

Fire Crackers Awareness Campaign 

Higher/Madhyamik/Basic 

Education Department & 

District Environment 

Committee 

Schools/Colleges/

RWAs 

Departmental 

Funding 

13 

11th January – 

17th January, 

2022 

Road Safety Awareness – Traffic Management 

& Air Pollution 

Transport Department & 

Traffic Police 
All Stakeholders 

Departmental 

Funding 

12 
24th January, 

2022 

Circular Electronics Day – Electronic Waste 

Awareness Workshop 
UPPCB All Stakeholders 

UPPCB & 

CSR Funds 

13 
2nd February, 

2021 
World Wetland’s Day   Awareness Programme 

Environment, Forest & 

Climate Change Department 

U.P. 

All Stakeholders 

Departmental 

& CSR 

funding 

      Note: Complete Programme details to be made available on www.uppcb.com a month in advance 

38
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SL.No. Project Name Mobile No. District Date of Registration 
1 GAIL VAPL Intermediate 

Pigging Station Raksha 
9758506581 Jhansi 05/03/2021 
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tuin >kalh esa fuekZ.k/khu ifj;kstuk LFkyksa dk fooj.k 

1- xsy bf.M;k dh Hkwfexr ikbi ykbu ifj;kstuk] >kalh 
2- us”kuy gkbZos vFkksfjVh LofeRo dh jksM dULVªD”ku ifj;kstuk] >kalhA 
3- lkoZtfud fuekZ.k foHkkx LofeRo dh tsy pkSjkgk ls fctkSyh us”kuy gkbZos ckbZ ikl 

rd jksM dULVªD”ku ifj;kstuk] >kalhA 
4- ve`r ty ;kstuk vUrxZr ty fuxe >kalh }kjk Hkwfexr ikbi ykbu ifj;kstukA 
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Action Plan 2021-22 for Crop Residue Management (Uttar 
Pradesh) 

 
 

Awareness Generation (IEC Activities) 

S.No. Activity  No. Period Coverage 

1 Advertisement in Print 
Media (Leading News 
Papers) 

Weekly July to August, 
2021 

75 Districts 

2 Million Farmers Schools 15000 July, 2021 10 Lac Farmers 

3 Kissano ki baat Vagyaniko 
ke sath online through NIC 

2 July & August, 
2021 

All Districts 

4 State Level Kharif Gosthi  1 June 2021 Headquarter 

5 District Level Kharf Gosthi 75 June –July 2021 75 Districts 

6 Bolck Level Kharif Gosthi 821 July to August 
2021 

821 Blocks 

7 Fixing of Hoardings  1328 Up to 31 August, 
2021 

At Block 
Headquarters : 

Mandies, 
Roadside, 

Market, Schools, 
Petrol Pump 

8 Audio Visual Clips on TV 14 Days 
(Two Times) 

September to 
October, 2021 

On Doordarshan 
& other popular 

Channels. 

9 Broadcast of Radio Jingles 14 Days 
(Two Times) 

September to 
October, 2021 

On Akashwani & 
other FM 
Channels. 

10 Display of Audio Video Film  15  July to August 
2021 

To be prepared 
by Headquarter 
& displayed at 

different 
Gosthies and 

training 
programmes 

11 Distribution of Leaflets 10 lac May to July, 
2021 

75 Districts 

12 Demonstration of 
implements 

500 Ha. October, 2021 75 Districts 

13 Training of progressive 
farmers 

24,333 July to Nov., 
2021 

1-At government 
training Institute 
of the 
department 
2-At 84 KVKs 
(05 training each 
of 50 farmers at 
every KVK) 
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Comprehensive Action Plan 2021-22 for Crop Residue 
Management (Uttar Pradesh) 

 
 

1-Awareness Generation (IEC Activities) 

S.No. Activity  No. Period Coverage 

1 Advertisement in Print 
Media (Leading News 
Papers) 

Weekly July to August, 
2021 

75 Districts 

2 Million Farmers Schools 15000 July, 2021 10 Lac Farmers 

3 Kissano ki baat Vagyaniko 
ke sath online through NIC 

2 July & August, 
2021 

All Districts 

4 State Level Kharif Gosthi  1 June 2021 Headquarter 

5 District Level Kharf Gosthi 75 June –July 2021 75 Districts 

6 Bolck Level Kharif Gosthi 821 July to August 
2021 

821 Blocks 

7 Fixing of Hoardings  1328 Up to 31 August, 
2021 

At Block 
Headquarters : 

Mandies, 
Roadside, 

Market, Schools, 
Petrol Pump 

8 Audio Visual Clips on TV 14 Days 
(Two Times) 

September to 
October, 2021 

On Doordarshan 
& other popular 

Channels. 

9 Broadcast of Radio Jingles 14 Days 
(Two Times) 

September to 
October, 2021 

On Akashwani & 
other FM 
Channels. 

10 Display of Audio Video Film  15  July to August 
2021 

To be prepared 
by Headquarter 
& displayed at 

different 
Gosthies and 

training 
programmes 

11 Distribution of Leaflets 10 lac May to July, 
2021 

75 Districts 

12 Demonstration of 
implements 

500 Ha. October, 2021 75 Districts 

13 Training of progressive 
farmers 

24,333 July to Nov., 
2021 

1-At government 
training Institute 
of the 
department 
2-At 84 KVKs 
(05 training each 
of 50 farmers at 
every KVK) 
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2-Availability of implements  to indviduals farmers and Farm          
Machinery Banks to FPO's & Societies 

- Crop Residue Management implements will be made available to  the 
individual farmers and Farm Machinery Banks to FPO's,  Societies and 
Panchayats under Centrally Sponsered Promotion of Agricultural 
Mechcnization for In Situ management of crop residue Scheme. 

Individual Farmers : 
- CRM implements will be made available at 50% subsidy from CRM 

scheme and other implements at 40% -- 50% subsidy from Submission on 
Agrcultural Machenization Scheme(SMAM). 

Farm Machinery Banks : 
- Farm Machinery Banks will be provided at 80% subsidy in the following 

manner. 
(a) FMB of Rs. 5 – 15 Lakh to FPO's farmer Societies, Cooperative 
Societies and Cane Societies. 

- Rs. 5.00 Lakh   -  from CRM Scheme  -   CRM Implements 

           80% subsidy is Rs 4.00 Lakh  

- Rs. 10.00 Lakh–From SMAM Scheme– CRM and Other implements     
       80%  subsidy is Rs. 8.00 Lakh 

(b)  FMB of Rs. 5.00 Lakh – To Cooperative , Cane Soicieties &  
                                        Panchayats 

     80% subsidy i.e. Rs. 4.00 Lakh from CRM   
     Scheme 

Progress of Implement Distribution (Till 2020-21 : 
- Individual Farmers       31501  
- Farm Machinery Banks to Societies and FPO's 

(a)  Rs. 5.00 – 15.00 Lakh      4750 
(b) Rs. 5.00 Lakh             900 

Action Plan for 2021-22 
Individual Farmers at 50% subsidy  
        CRM Scheme        7160 
Farm Machinery Banks at 80% subsidy- 

(a) Rs. 5.00 to 15.00 lakh to FPO's, Farmer Societies    800 
(Rs. 5.00 Lakh from CRM Scheme 
Rs. 10.00 Lakh from SMAM Scheme) 

(b) Rs. 5.00 Lakh from CRM Scheme  
(Cooperative Societies, Cane Societies & Panchayats)   900 
Time Line 

- Empanalment of Manufacturers - By 15 April, 2021  
- Selection of Beneficiaries  - By 30 June, 2021  
- Distribution of Implements  - By 30 September, 2021 
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3- Innovative Activities 
 
1-Flodding of field after harvesting and chopping of stubble in the field as 

adopted successfully in Pilibhit distritct in the year 2020-21  

2-Digging of compost pit and putting the stubble in these pits and leaving for 

decomposition through spray of waste decomposer as adopted in many 

districts 

3-Farmers would be encouraged to bring Parali to cow shelters and take cow 

dung from their as successfully done in Unnao district.  

4-Use of waste decomposer :- In the year 2020-21 farmers were distributed 

waste decomposers free of cost. Culture was prepared from 100 ML waste 

decomposer solution by mixing Besan/Jaggery in it. This culture was spread 

on the stubble and stubble decomposed in 25 to 28 days. One bottle of 100 

ml is sufficient for one acre field. 

 In the year 2020-21 - 2.62 Lakh bottles  brought from National Centre of 

Organic Farming approved firm and 4000 capsules from IARI, Pusa, New 

Delhi and  were distributed to the farmers free of cost. 

In the year 2021-22 - Ten Lakh bottles are planned to be made available to 

the farmers by the end of August 2021. 

 

4- Supplying Stubble to Cow Shelters : 

 Uttar Pradesh has 5226 Cow shelters in the state in which 5,63,856 Cows 

are housed. These require regular supply of fodder for feeding. 

 25% of stubble can be mixed with their fodder for feeding. These shelters 

need stubble to be spread on the floors also to save cow from severe winters. 

This is an innovative activity started by UP Government in which stubble from 

field to cow shelters was supplied. Labour cost for collection was met by 

MNREGA and transportation was done by Animal Husbandary Department. 

Progress : 

Year Stubble Supplied 

2020-21 43,901 MT 

2021-22 (Proposed) 50,000 MT 
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